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Press Release

As you are aware, our State is under the grip of the second wave of the Covid
-19 pandemic. The State has 1,52,389 active cases, of whom 31,410 are on oxygen
support. The current wave has placed immense stress on the State’s health
infrastructure and our people. My Government has marshalled all its resources in
combating this unprecedented challenge, to protect the lives and livelihood of the
people. Our crucial steps in this direction include increasing the bed capacity of
medical institutions, making life saving drugs available, improving oxygen supply and
recruiting additional medical and paramedical staff. We have also declared a total
lockdown for two weeks to break the disease transmission chain, in spite of its

impact on our economy.

In this critical situation the State needs additional resources to combat the
second wave, in the backdrop of an economy struggling to recover from the impact
of the epidemic. Hence, our sincere efforts need to be supported by every section
of our society, in every way they can contribute. Crises always bring out the best in

humanity. It is the time for all of us to stand together and win this war.

In this background, | make this personal appeal to all of you to contribute
generously to the Chief Minister’s Public Relief Fund. | assure you that your
contributions at this crucial juncture will be exclusively used for Covid -19 mitigation
measures like oxygen generation and storage facilities, setting up of beds with
oxygen, procurement of oxygen concentrators, RTPCR kits, other lifesaving drugs,
vaccines, and other equipment. The details of donations recieved and expenditure
incurred for the above measures from this Fund will be transparently made

available in public domain.



Such contributions will be entitled to 100% Tax exemption under Section 80
(G) of the Income Tax Act. Foreign contributions by NRIs or Foreign entities to this
Fund (CMPRF) is exempted under section 50 of the Foreign contribution (Regulation)
Act, 2010 communicated vide Ministry of Home Affairs Government of India Order

No.F.N0.11/21011/94 (1124) 2015-FCRA-IIl dated 22.12.2015.

The contributions may preferably be made by electronic mode:-

i) Internet banking or using Credit /Debit cards from the following website:

https://ereceipt.tn.gov.in/cmprf/cmprf.html

ii) Electronic Clearing System (ECS)/ NEFT/ RTGS to the designated Savings
Bank Account of CMPRF to Indian Overseas Bank, Secretariat, Chennai —

600009, Tamil Nadu, India.

Bank : Indian Overseas Bank

Branch : Secretariat Branch, Chennai 600009
S.BA/CNo. :117201000000070

IFS Code : I0BA0001172

MICR Code :600020061

CMPRF PAN : AAAGC0038F

iii) UPI-VPA ID : tncmprf@iob and various other mobile applications such as
PhonPe, Google Pay, PayTM, Amazon Pay, Mobikwik and others.

iv) Contributors who remit the amount online through ECS, may kindly
provide the following details for sending the official receipt to enable them
to avail Income Tax exemption:-

1) Name of the contributor 2) Amount of contribution
3) Bank and Branch 4) Date of Remittance 5) Transaction Ref.No.
6) Address for communication 7) e-mail. 8) Phone/mobile numbers

V) Foreign contributions can be done using SWIFT Code IOBAINBBO0O1, Indian

Overseas Bank, Central Office, Chennai.


https://ereceipt.tn.gov.in/cmprf/cmprf.html

Vi) In the event that contributions cannot be made electronically, the crossed
Account Payee Cheques or Demand Drafts can be sent by registered post

to the following address:-

The Joint Secretary to Government and Treasurer,
Chief Minister’s Public Relief Fund,

Finance Department,

Government of Tamil Nadu, Secretariat,

Chennai - 600 009. Tamil Nadu, India.

E-mail : jscmprf@tn.gov.in

Given the present situation, in person handing over of contribution cheques
to the Hon’ble Chief Minister or to other Government Officials is not being
encouraged. All contributions from individuals and organizations above Rs.10 lakh
will be acknowledged by name through press and media release. An official receipt

will also be sent to all contributors.

In addition to the above contributions to CMPRF, Companies who want to
contribute to COVID relief as part of their Corporate Social Responsibility are
requested to remit their contributions to the following account of the State’s

Disaster Management Authority:

Bank :Indian Overseas Bank

Branch : Secretariat Branch, Chennai 600009
A/C No.:117201000017908

IFS Code: IOBA0001172

These contributions will also be exclusively used for COVID relief measures

undertaken by the State Government.
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